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Sbri M. C. Shah: That question
stiould be answered by the Commerce
and Industry Minister.

Shrl K, P. Tripathf: [Is there any
discriminaticn in the pay scale ofthe
personnel employed in these Euro-
pean-owned industries? If so ore
Government taking any steps to ocor-
rect it?

Mr. Deputy-Speaker:  Regarding
personnel employed by these foreign
companles, Is there any discrimina-
tion in pay In favour of foreigners?
Hon. Members will not force me “to
repeat everyY Questbon. They should
put Questlona slowly, digtinctly,
definitely and effectively.

Shri M. C. Bhah: May hon friend
must be aware that Government are
alive to that fact and they are
eftective ateps %o see that the person-
nel [s Indlanized.

8bri S. N. Das: Is It a fact. ...

Shri K. P. Tripathl: I had put an-
other qQuestion, S8ir.

Mr. Deputy-Speaker: I have called
Mr. Das.

Shri S. N, Dag: Is It a fact that the
Government wanted some Information
from these concerns and they did not
supply It in time?

The Minister of Revenue and Expen-
diture (Sbri Tyagl): This Is a matter
in which generally the hon. Minister
tlox' Commerce and Industry looks in-
o.

Shri K, P. Tripathi;: I had asked
whether the Government were taking
any steps to remove this discrimina-
tion—not Indianisation. Indianisa-
tion is one thing and removal of dis-
crimination Is er.other.

Shri M. C. Shah: I have elready
said that thla ig a question for the
Commerce amf Industry Minister,
Here he asked for a statement. I
bave given the statement and addl-
tional information also.

CONVICTIONS FOR VIOLATION 0F FORR&T
taws ™ TRIPURA

*1003, Shri Dasaratha Deb: Will
the" Minister of Stases be pleased to
state:

(a) how many persons have been
convicted in 19852, in Tripura for the
violation of foreat laws;

(b) wha¢ amoun! is realised asfines
from them: an

(c) what income Is realised by Gov-
ernment from the forest reserves of
Tripura?
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The Deputy Minister of Home

Aftairs (Shri Dalar): (a) 153
(b) Rs. 1,131/~

{(c) No sc¢parate accounts are ma:in-
tained specifically tor reserve forests,
I may, however, say that in the Budget
Estimates the income from forest re-
serves for 1952-53 has been put down
at Rs. 9 lakhs.

Shri Dasaratba Deb: May I know,
8ir, whether it Is a fact that vlllagers
theniselves who are living within the
areE of forest reserves are being ar-
rested still Indiscriminately by the
police if they come out of thelr bouses
to perform lhetr work?

Shri Dafar: They are not arrested
except for legltimate causes.

Mr, Depnty-Gpeaber: If any part-
cular case comes to the notice of the
bon. Member, it may be brought to the
notice of the Minister and relief obtaln-
ed. General Questions of thls kind
do not serve any purpose.

8bri Namblar: May I know. Sir,
wheather there are cases brought to
the notice of the Minister of such 1l-
legal arrests, 8o to say, Interfering
with the normal work of the people?

Shri Dalar: Government's atten-
tion has not been drawn to any such
alleged illegal arrests.

Mr. DeputySpeaker: 1 would say
I was not a little surprised when the
hon. Member from Tanjore took up
the cause of Tripura. Any hon. Mem-
ber can take any cause. But with res-
pect to {ndividual questlons, unless any
hon. Member knows definitely either
by himselt or through some other
agency. there is no use asking general
Questions with a view to elicit some
answer and put supplementary ques-
tions,

Shri Nambjiar: I have some Infor-
matlon. Sir (interricptions).

Shri Syed Abmed: They do not
know how to put questions. You
have to teach them, Sir.

AGRICULTURAL  LOAN
*1004. Sbhrl Dasaraths Deb: Will the
Minister 0f Stales be pleased to state:

(a) how many peasants have ap-
plied for agricultural loan in Trlpura
in 1652; an

(t) how many of them have been
granted the loan?

The Deputy Miaister of Home Af-
fairs (8bri Datsr): (a) 4.586.

(b) 1087,





